
THE GAUHATI HIGH co RT TG WA ATI(HrGH COURT OF ASSAM , NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

F CA I
Dated, Guwahati. the 7B )anuary, 2025

No. HC.V-09/2012l jl4 /Esft. ### Honble the Chief Justice, in
exercise of powers conferred under Articre 22g of the constitution of India is
pleased to re-designate the forowing Crass-IV (Grade-IV) posts of the principar
Seat of the Gauhati High Court as Multi_Tasking Staff (MTS) with indicative
duty list at Annexure-A:

1. Court Attendant
2. Darwan

3. Lawn Attendant
4. Farash

5. Pumpman
6. Room Attendant
7, Lift Operator
8. Sanitation Attendant

This Notification shall come into force with immediate effect.

By order,

5d/- Sunil Kumor poddar

REGISTRAR GENERAT

Copy for information/ necessary action to: -

1, The Legal Remembrancer & Secretary to Government of Assam, ludicial Department,Janata Bhawan, Dispur-2g1006.
2. The Registrar (Vigilance/Admini Judiciat/Estt.), Gauhati High Court, Guwahati.3' The Registrar-cum- principar secretary to Ho'.ri or" tt.-cniJi Justice, Gauhati HighCourt, Guwahati.

" H;ffI:"r, Gauhati Hish Court Lesar services Commiftee, Gauhati Hish Court,

5' The Registrar, Kohrma Bench/ltanagar permanent Bench/Aizawr Bench, Gauhata HighCourt, Kohima/Itanagar/Aizawl.
6, The loint Registrar ( .. . . . .. ), Gauhati High Court, Guwahati.7. The Deputy Registrar ( ............ ), Gauhati niin Court, Cuwanati.8' The Director, Directorate of printing i sutiona.vi ga;nimaroam, Guwahati-21, with arequest to pubrish this Notification in the next issue of the officiar bazene 

"r 
nr-, "ri- send one copy to this Registry through ematl.9. The Assistant Registrar ( ........ .. l, Gauhati High Court, Guwahati.10. The Librarian-cum-Research Officer, Gauhati nign C6u.t, ;i;anati.11. The Speciat Officer (Transtarion Wing), Gauhati-iigh 6o;,i, ir*uhuti
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12. The Project Manager, Gauhati High Court, Guwahati, with a request to upload this
Notification in the official website of the Gauhati High Court, Guwahati.

13, The Chief Security Officer, Gauhati High Court, Guwahati.
14. The Private Secretary to Hon'ble Mr./Mrs. lustice .................., Gauhati High Court,

Guwahati.
15. The Administrative Officer (ludicial) (
15, The Court Officer No. 1 & 2, Gauhati
17, The C.A. to the Registrar General, Ga
18. The Order file,

........), Gauhati High Court, Guwahati.
High Court, Guwahati.
uhati Hiqh Court, Guwahati.
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ANNEXURE-A

DUIY CHARI OF MULTI.TASKING STAFF AT THE PRINCIPAT SEAT OF THE GAUHATI
HIGH COURT

Ph'rsicoi mointenonce of office files. records. registers ond documents etc.
ci the Office ond ihe Courts.
Generoi cleonliness ond up-keep of the office rooms, courtrooms. gordens,
porking orecs oni precincis of the High Courl including guesl houses ond
bungoiows/residences of Hon'ole Juoges elc.
Ccrrying cf files ono other copers/items within the precincts of the High
Court.
File duty to residences/Bungorows of Hon'bre Judges ond derivery of cose
files ond documenrs between ihe oulrying Benches ond principor seot of the
Gouhoti High Court or other Offices, on direction of the competent outhority.
Pho'tocopying. sending of FAX, emoils etc.. if required.
other non-clericor works in fhe Registry office incruding sonitotion reroied
C u ties.

7. Assistrng rn routine office work rike moinrenonce of diory. dispoich. dok etc,
including working on compuier for quolified Multi Tosking stoff.

8. Prctocol ond reception reloted duties os ond when ossigned/required.
9. Cpening ond closing of rocrrs. goies etc.
10. Wctcr ono word Cuties, ii reqlrred.
1 l. -c3k oirer cnd up<eeD of i're :.venicry cnC stccks of cfiice items etc.
l2' ir''i.or repciring/pr!'nbing works erc. ond mointenonce ond operotion of rifts

in the otfice.
13. Dusiir:g ond cleoning of furniiure. lT mochines ond tools etc.
14. Engogernent in criving duties. if required. by ouorified Murii losking stcff who

Posssss volid driving license.
15. Hosoi'cl;iy cnd hoUsekeepi.g ,*orks in Bungolows/Judges. Guesl l.louse etc..

ir rec,-ireJ.
16' Quolified Muiti Tosking stcfi moy clso be engoged in lT works including

ccrrputerizc1ion. e-firing eic, on direction cf the cppropriote outhority or
siocking ono indexing of ofiice iles/records witn ossistonce of oiher clericol
or Cesignoted stcff of the office/section et:.

17. Ar., 51.s. works oss gned by .f ^e s,Jpe,ior oulhority.
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